
llNATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.P No. 10761(MAH) 12017
M.A. No. 677 /2Ot7

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (r)

AT'IENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 23.01.2O18

NAME OFTHE PARTIES: HDFC Bank Ltd.
v/ s.

Esskay Motors Pvt. Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE

ORDER

WronglY on Boa rd '

sd/-

NALLASENAPATHY
mber (Technical)

B.S,V. PRAKASH KUMAR
Member (Judicial)

sd/-

v.
Me

I


